IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

JODHPUR BENCH, JODHPUR

ORDER SHEET
APPLICATION No. of -
Applicant(s): Respondent(s) :
Advocate for
Applicant(s) : Respondent (5s) :
Notesof theregistry | ___ Orders_of the. Tribunal i
OA No.444/2013

Date of Order : 18.08.2015

Mr. R.S. Shekhwat, present, for the applicant.
Mr. K.S. Yadav, present, for the respondents.

Counsel for the applicant submits that vide
Annexure-R/1, dated 29.05.2014, the impugned order at
Annexure-A/1, dated 07" October 2013, has been
Withdrawn by the respondents with immediate effect and
as the applicant has got the required relief therefore he
does not want to press the matter further.

In view of the above submissions, the OA stands
dismissed as rendered infructuous.
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